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(d ) reasons th erefor ?

T H E  M I N I S T E R  O F  W O R K S  
A N D  H O U S I N G  A N D  S U P P L Y  A N D  
R E H A B I L I T A T I O N  ( S H R I  S I K A N -  
D A R  B A K H T )  (a) N o , S ir. H o w e v r
23 sem i-p u cca  houses w ere  d em o liw h e d  
in  M a h e n d ra  E n c la v e  on G .T .  R o a d  on 
3 5 th  F e b ru a r y , 1978.

(b ) Y e s , S ir.

(c) 364 houses w ere  d em o lish ed , 341 
b y  M .C .D . a n d  23 b y  D -D .A .

(d) G o v e rn m e n t h a d  d ec id ed  to re
g u la rise  va rio u s u n au th o rised  colon ies 
in D e lh i on  term s and  co n d itio n s co n 
ta in e d  in  le tter  d a ted  16 -2 -19 77 [co p y  
p la ce d  in L ib T rry . See N o . L T  2004/78] 
A c c o rd in g  to p a ra  4 o f  the le tte r, fu rth er 
n a u th rised  con stru ction s a rr  n o t to be 
p erm itted .
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Am endm ent to Plantation Labour  
Act sought by K erala Governm ent

5299. S H R I K . A . R A JA N  : W ill the 
M inister o f W O R K S  A N D  H O U S I N G  
A N D  S U P P L Y  A N D  R E H A B IL I
T A T I O N  be pleased to state:

(a) w hether G overnm ent have been 
requested by K era la  State G overnm ent 
to m ake suitable am endm ents to the P lan 
tation L ab our A c t to enable the planta- 
tionu workers who have been provided 
w ith land in or near the plantation, to 
construct houses o f their ow n; and

(b) if  so, the details and G overnm ent’s 
reaction thereto

T H E  M I N I S T E R  O F  W O R K S  A N D  
H O U S I N G  A N D  S U P P L Y  A N D  
R E H A B IL IT A T IO N  (S H R I S IK A N D A R  
B A K H T ) : (a) N o, jS ir. H ow ever, a 
proposal was received from the G overnm ent 
o f K era la , for grant o f financial 
assistance for construction o f
houses to plantation workers
w ho have been provided with land in or 
near the plantation. T h e slate G overn
m ent were advised that such workers 
may be allowed to form H ousing Coope
rative Societies and avail themselves o f 
financial assistance for construction o f
their houses as provided under the Subsi
dised Housing Scheme for Plantation W or
kers.

(b) Does not arise.
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